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Shri S. N. Das:  May I know whe­
ther the  Government is aware of the 
precise function and organisation  of 

this Institute?

Shrimati  Chandrasekhar;  At  the
Conference, there  will  be  delivered 

some addresses on the  influence  of 
housing on health in tropical countries 
and some others on the joyful life in 
the community.  That is all.

Shri S. N. Das:  May I know whe­
ther the Government of India will look 
into the working of this Institute with 
a view to have such an Institute here 
in view of the fact that our rural life is 
very important?

The Minister of Health (Rajkumari 
Amrit Kaur):  I do not think there is
any need for us to have an Institute 
of that nature here.  We  are  quite 
aware of our problems.

Mr. Deputy-Speaker:  It is a sugges­
tion for action.

Shri Dhulekar:  A few months back,
there was an exhibition of model hous­
es.  May I know whether the Health 
Ministry has taken advantage of that 
Exhibition and made any schemes for 
housing in rural areas?

Rajkumari Amrit Kaur:  The Health 
Ministry is extremely  interested  In 

housing. But actually  housing comes 

under the Ministry of Works, Housing 
and Supply.
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Delhi Improvement Trust

*1569. Shri T. B.  Vittal  Rao; Will

the Minister of Health be pleased to 
state:

(a) whether the Delhi Improvement 
Trust has submitted any scheme to the 
Government of India for construction 

of houses in the labourers' camp near 
Lodi Colony; and

(b) whether Government have sanc­

tioned the scheme?

The  Deputy  Minister  of  Health 
(Shrimati Chandrasekhar):  (a) No.

(b) Does not arise.

Shri T. B. Vittal Rao:  May I know
whether the attention of the Govern­
ment has been  drawn tc ' a statement 
made by the President of the Delhi Mu­
nicipal Committee on 20th October, 1951 
that he has submitted a scheme to tne 

Government?

The Minister of Health (Rajkumari 
Amrit Kaur):  A question was recent­

ly replied to by my colleague the Mi­
nister of Works, Housing and Supply 
in which he said that Government are 
considering the question of providing 
residential quarters for  labour  em­
ployed in construction works in Delhi. 
That is where the matter rests at pre­

sent.

Tickbtless  Travelling

*1570. Sbri Bhajrwat Jha Azad: Will

the Minister of Railways be oleased to 
state;

(a)  whether ticketless travelling by 
students has become a regular feature



*873 Oral Answers 23 DECEMBER 1954 Oral Answers 1874

between Ghogho and  Bhagalpur  on 

the Eastern Railway;

(b) whether it is a fact that check­

ing stall’ and special magistrates have 

often been beaten and manhandled by 
students when asked for tickets; and

(c) whether the Bhâalpur Station 

authorities have expressed their inabi­
lity to check  such travelling! without 
tickets?

The Parliamentary Secretary to the 
Minif̂ter of Railways  and  Transport 

(Shri Shahnawaz Khan):  (a) Reports
have been received of ticketless travel­
ling by students on this section.

(b)  In September last the  Station 
StafT at Sabour were attacked and in­

jured by a party of students.
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Mr. Deputy-Speaker:  Inside a Rail­
way Station, is it a law and order pro­

blem?
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Shri Veeraswamy: May I know whaL 

steps the Railway Ministry has taken 
to stop this menace, i.e., the improper 

and violent conduct of the  students 

towards the railway staff?

Shri Shahnawaz Khan: We are send­
ing Railway Magistrates with police 
escorts, and if we come across  any 

such persons, we will deal with them 
very firmly,

Shrimati Sushama Sen: May I know 
if any complaints have been received 
by the railway authorities of ticketless 

travel on the Bhagalpur-Mandar Hill 
section?

Mr. Deputy-Speaker:

spread epidemic.

It is a wide-

The answer is expected  from  the 
hon. Minister.

The Minister of Railways and Trans­
port (Shri L. B. Shastri):  I  did not

hear the question.

Mr. Deputy-Speaker:  On a particu­
lar section of the  railway,  is  there 
ticketless travel?  I myself answered 
that this ticketless travel is  a  wide­
spread epidemic.

Shri Shahnawaz Khan:  We accept

what you have said on our behalf.

Shri A. M. Thomas:  On a point of 
Order.  Is it proper for the Chair to 
give suggestions to or replies on behalf 
of the Minister?

Mr. Deputy-Speaker:  I accept tha
point of Order.  I am not givî AnF
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answer.  Such questions as this need 
not be put on the floor of the House, 
where it is a widespread thing.  The 
general question is what steps are be­
ing taken to stop the menace prevail­

ing in a particular section where stu­
dents when they go home every Satur­
day and come back on Monday, seem 
to beat and attack the Station Master. 
That question has been asked.  There 
arc 30,000 miles of railway lines  in 

India.  If the hon. Member  goes  on 
asking whether there is ticketless tra­
vel in a particular station in Tranvan- 

core, can it be answered by the hon. 
Minister.  So, I think this is the only 

answer.  I am not merely a dummy. 
I ought to see that we do not waste 
the time of the House by any question 
which is of a general nature.  I expect 

hon. Members will think of  it  them­
selves, and not protest when I suggest 

it to them.

Pandit D. N. Tiwary;  In the last 
Budget Session, the Railway Minister 
announced some concessions for  stu­

dents.  May I know whether that has 
got some effect, and whether  further 
concessions are being thought of?

Shri L. B. Shastri:  The concessions

already given sh6uld first be availed 
of before we think of giving them any 
further concessions.

Pandit D. N. Tiwary:  I wanted to
know  whether  that  concession  has 

been availed of or has produced some 
effect or not?

Shri L. B. Shastri:  I do not think
so, because the  students  have  not 
availed of that concession. '

Savings Bank Acxounts of Displaced 
Persons

•1571. Shri Gidwani:  Will the Mi­

nister of Communications be pleased 
to state:

(a) whether the verified lists relat­
ing to  the  transfer  of  Post  Office 
Savings Bank Accounts  and  Postal 
Certificates from India  to  Pakistan 
and vice îersa have since been  ex­
changed; and

(b) if so, when the parties will be 
allowed to operate on xheir accounts?

The  Minister  of  Communications 

(Shri Jagjivan Ram):  (a) The work

is in progress.

(b)  The parties will be allowed to 
operate on their accounts as and when 

the verified lists pertaining thereto are 
received by the Post Offices concern­

ed.

Shri Gidwani:  What was the total
number of accounts in each category 

to be got verified from the Govern­
ment of Pakistan, and how many of 

them have since been verified?

Shri Jagjivan Ram:  The work was
proceeding and when  the  valuation 
took place in Pakistan, the Pakistan 
Government stopped the work of veri­

fication.  We again took up that ques­
tion, and in October this year we have 

sent liaison officers to Karachi  and 
Lahore, and they have also send their 
officers.  The position prior to the ap- 

p>ointment of these  officers  was  as 
follows:

Total number of claims registered in India

Number of cases  Amount involved

Savings Banks 

Cenificates
87,740

57,535

Rs.

4,40.35>5?6

2,81,69,656

Number of umettled claims

Number of cases Amoiint involved

Savings Banks 

Certificates

25,116

31,566

Rs.

1,51,10,113

1,49,62,982

In addition, there are nearly 13,068 

claims in which complete particulars 
of the accounts and  certificates  are 
not known to the claimants.  The am­

ount involved In these claims is near­
ly Rs. 60 lakhs.

Shri Gidwani rose—

Shri B. K. Das:  Do I take it that
these accounts include also  the  ac­
counts in East Pakistan?

Shri JaeJivan Ram:  i am not very
definite, but I think it does not include 
the accounts in East Pakistan




